2 Difficulties caused to
M-Ps. in train journey
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MR. CHAIRMAN: Mr. Rameshwar
Singh ___ (Interruptions)  Just a
minute. There is one concluding -------------
(Interruptions) I am sorry, the hon.
Member...

At TwmEE gy (far)
EERRIGHELG I C I CH i S LR (o))

ME. CHAIRMAN: Please sit down. Hon.
Members will please sit down. The solemn
business which we have commenced has not
yet terminated, and | think you are speaking
out of turn.

Secretary-General win convey to the
members of the bereaved families our sense
of profound sorrow, and deep sympathy.

REFERENCE TO THE DIFFICULTIES,
CAUSED TO MEMBERS OF
PARLIAMENT IN TRAIN JOURNEY
TO DELHI TO ATTEND PARLIAMENT
SESSION

SHRI MANUBHAI PATEL; (Gujarat); Sir,
| seek your protection as a Member in the
performance of my duty. Obstacles are
created so that a Member cannot reach Delhi
easily. On the 14th night, in the 81 Up Ex-
press, myself and Shri Ravindra Verma from
the other House had prior reservation in
Coach No. 1077. My berth reservation
number was 2 and Shri Ravindra Verma's 5.
They were confirmed. The Railway Reser-
vation Superintendent took us to the coach,
but we were not allowed to enter the coach.
With great trouble we entered the coach. But
it was so full that they could not vacate it and
give us our reserved berth. (Interruptions)
Please.
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SHRI HARISINH BHAGUBAVA
MAHIDA (Gujarat): Who did not allow?
(Interruptions).

SHRI MANUBHAI PATEL: Can you not
listen? It is for all Members of Parliament. It
might be your turn tomorrow. Why do you
shout, when | am patiently trying to pose a
problem before the House?

ME!. CHAIRMAN: Please hear him.

SHRI MANUBHAI PATEL: | seek the
protection of the Chairman and through him,
of the Leader of the House and of the whole
House. As a result, we were thrown into the
corridor of IAC compartment and for the
whole night we came standing with luggage in
hand. We could not move; we could not go to
attend calls of nature also. And the train which
should have reached here at 9-30 in the
morning arrived here at 3-00 in the afternoon.
Sir, you can imagine the difficulties of the
Members who were travelling by the train and
coming to attend the session here to perform
their duty i want to draw the attention of the
Government through you, to see this
harassment is removed and no Member is put
to any difficulty.
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[+ TraeaT fav ]
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MR. CHAIRMAN: Just a minute. Mr.
Rameshwar Singh, | have informed the
Leader of the House that any such complaint
made to me in writing, | shall ask the
Government to explain...

SHRI MANUBHAI PATEL: Why in
writing? | have given th'e details of the coach
number, berth number, etc.

MR. CHAIRMAN: Because. | cannot
collect everybody's details like this. If you
give it in writing i shall send it over to the
Government for an explanation. Whether it
will be a good explanation or a bad explana-
tion whatever it is. we will see.

st THIAYE OTE" . Awta S,
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MR. CHAIRMAN: Mr. Advani.

SHRI LAL K. ADVANI (Gujarat): Mr.
Chairman, you have kindly said that those
Members who have had any difficulty or
inconvenience because of this rally may write
to you and you will ask the Government to
enquire and ensure that this kind of difficulty
does not arise. | think this difficulty or
inconvenience caused to the citizens and
Members is a peripheral matter arising out of
this rally. The m“h more important point is that
in a democracy there is a very clear dividing
ling between the ruling party and the
Government. This is the essence of democracy.
Where this line disappears altogether and the
ruling party and the Government become one
thing, my submission is that the matter
becomes very vital and of crucial importance.
We should discuss how Governments are run
and parties will function. | would say that we
should have a fullfledged discussion or debate
on the issue how this rally has been organised.
| am going to give you facts on the basis of
statements made by them., (.Interruptions) .
Sir, never in the last thirty years..
(Interruptions). They are the guilty people.
During the last thirty years there has never been
such a gTOss abuse and violation of all norms
as had happened in this rally.

The General Secretary himself has said that
twenty lakhs of people are coming here.
Whether they are kisans
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or not is a different matter. He also said that
pe; head there is going to be an expenditure
of Rs. 500/-. Now multiply five hundred with
twenty lakhs. That makes a total of Rs. 100
crores..  {Interruptions). At a time,
(interruptions). Please control them. At a
time..

SHRI HARI SINGH NALWA (Haryana):
Where were you in 1078?

MR. CHAIRMAN; Mr. Advani do not say
then that there should be a debate or
discussion.

SHRI LAL K. ADVANI: Sir, |
think it ig a criminal wastage of pub
lic money in the name of this Party
tamasha which is being held at the
Government expense. A sum of Rs.
100 crores is being spent on this. A
full-fledged  discussion or debate on
this issue should be held (Inter
ruptions) .

Wt AmzaT Wy mE (IO
wzmr) @ A, # fa ow am s
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SHRI NAGESWAR PRASA SHAHI;
Sir, the role of tl Opposition is defined and
tl role of the ruling party is n defined.
But now they say that t
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[Shri Nageswar Prasad Shahi] role of the
Opposition is destructive. It means that they
are steadily and gradually going towards
dictatorship. (Interruptions’)

FY o7 wiferaTiE 7w & T T T@T
&\ g7 miFmmE S99 o7 §F% 199
it v wiv affoad &1 o g gT "
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We demand a discussion on this, Sir,
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MR. CHAIRMAN: Mr. Rameshwar Singh,
let the Minister speak.  (In terruptions).

ot T dE 0 W HT
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MR. CHAIRMAN: Mr. Rameshwar Singh,
the matter will not go farther than what Mr
Advani and Mr. Shahi have said.
(Interruptions).

ot TEs fag . s uTT aeEdr
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There js no subject in this,
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ot dte mmmmm 3@
(FrFe SRw ) @ AW e WTE
MIT g\ .
MR. CHAIRMAN: There is no subject.
,Mr. Singh, will you listen to me?
(Interruptions).  Mr. Reddy, please sit

down. Just a minute  (Interruptions).

1p.m.

Y WEAM qE #he,
gART  AtAq &1 #ir &ifso

st i fg o s, 3w

AT AEEHT &1 WA 7 "9 20 fan
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st wamafa =i T fag S
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199 FF 87 grer | w0 g
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(Interruptions)

I am standing. {Interruptions) There is no
subject for discussion. In fact, Mr. Advani has
very correctly said that he has raised this
subject and asked for a discussion. What is
the use of anticipating that by raising the
issue right now.. (Interruptions) Otherwise
we will not be able to do our other work. 1
think the matter may rest here and Mr.
Advani's request and Mr, Shahi's request may
come before me. (Interruptions) Now, Mr.
Secretary-General to lay Papers on the Table
(Interruptions).

st TwETET Wmg o efime, "
7 ar {9 difam. (Interruptions)

"

MR, CHAIRMAN; | do not think we can
get into it just now. We cannot have it just
now.

ot v fag o oy, g
F1ogag o oury 42f faar o 2L L
(Interruptions)
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PAPERS LAID ON THE TABLE

SHRI BHUPESH GUPTA (West Bengal):
On this | have a submission to make.

SHRI SADASHIV BAGAITKAR
(Mabharashtra); I am on a point of order.
(Interruptions)

SHRI ARVIND GANESH KULKARNI
(Maharashtra): On a point of order. You are
calling for the Papers to be laid on the Table.
(Interruptions) Mr. Kesri is going to place
some Ordinances on the Table of the House.
Buts Sir, you have yourself ruled in the last
Session that Ordinances in the ordinary course
should not be issued. Has the Government
become wild or otherwise? | do not know. Sir
the Ordinance on Black Bondsnns "n(l ;ffi
ffihfc7z -the Table of the House. It should be
thrown out. It cannot be placed on the Table of
the House. | would appeal to Mr. Kesri not to
place it on the Table of the House. (Interrupt
tions),

Statement of th, Bills passed by the Houses of
Parliament .during: the Hundred and Sixteenth
Session of the Rajya Sabha and assented to by
the President.

THE SECRETARY-GENERAL:
Sir, | beg to lay on the Table a Statement (in
English and Hindi) showing the Bills passed
by the Houses of Parliament during the
Hundred and Sixteenth Session of the Rajya
Sabha and assented to by the President.
(Interruptions) [Placed in Library. See No.
LT-1777J81].

SHRI SADASHIV BAGAITKAR: On a
paint of order. (Interruptions).

SHRI ARVIND  GANESH KUL
KARNI: When we are objecting, how
can you allow him (Interrup
tions).



